Annexure — 3

Name of the corporate debtor: Vostok Foods Private Limited; Date of commencement of CIRP:19.02.2026 List of creditors as on:22.04.2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in )

s [Name of ereditor Details of claim received Details of claim admitted Amount of | Amount of any [Amount of claim not |Amount of Remarks, if any

L Amount of claim admitted | Nature of claim Amount covered by Amount covered by Whether | % of voting | contingent | mutual dues, |admitted claim under

N security interest related | share in CoC claim that may be set- verificati on

o party

?
1 4,96,27.369.00 4,26,11,611.00 Working Capital 2,65,00,000.00 2,65,00,000.00 NO 100.00% | 69.51,250.00 64,508.00 - ‘The claim has been accepted.
Limits and Term
Loos
TOTAL 4,96,27,369.00} 4,26,11,611.00 2,65,00,000.00 2,65,00,000.00 100% 69,51,250.00 64,508.00






